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SHRIGURUDAS DASGUPTA (GHATAL): Madam, the Budget is, on one side, too ambitious; on the other side, it is too nominal. The
Budget of 2009-10, | concede, has the largest ever outlay of nearly ten lakh crores of rupees, and naturally the credit goes to the
present Finance Minister, | admit. But in my humble opinion, it is too inadequate to meet the challenge of economic recession,
increasing slowdown, rising job loss, decline in the purchasing power, rising consumer price inflation, and gross agricultural crisis. In
this background, therefore, Madam, | feel that the Budget, on one side, is too ambitious; on the other side, it is inconsequential. The
12-million jobs creation promise, | do not think can be realized considering the present economic scenario of the country. The
agricultural growth reaching four per cent is unlikely. GDP rise to nine per cent may not be realized.

Madam, for the first time, in free India, political donation has been made tax exempt in the name of the phraseology 'transparency'.[r7]
But, | have an apprehension. | firmly believe that this is going to pollute the political environment and make the democratic system
subservient to the corporate world because there will always be a demand for pound of flesh in exchange of that which is given to the
political parties. It is natural in the society and the political system that we are living in.

Madam, in my opinion, the tax system has again been proved to be regressive. The withdrawal of surcharge will benefit those who are
comparatively affluent than the others. The most interesting fact is that the direct tax will not yield any additional revenue. The direct tax
is not going to yield additional revenue whereas indirect tax is going to generate additionally Rs.2000 crore.

Going through the Budget, it appears that there is a possibility of de-regulating the pricing of petroleum products. If the
regulation is done, it may lead to speculation as we have seen in this country and it will lead to further increase in an unregulated
system. The withdrawal of the tax on commodity transaction, | deeply apprehend, will increase the price of essential goods and
commodities. It will spur inflation and it will escalate unproductive, uneconomic speculation in the country. We have seen the way in
which the transactions in goods and commodities lead to hoarding and manipulating the market. | am sorry to say that in the Budget,
the hon. Minister of Finance has not taken into consideration the impending threat of drought throughout the country arising out of the
shortfall of rainfall and its probable impact on the price of essential goods and commodities particularly food grains. | have never
heard about this throughout the speech. If lam wrong, | may be corrected. The Finance Minister is one of the senior most politicians of
the country and he had not taken note of inadequate rainfall in the country and its likely imprint and impact on the price level of the food
grains. |t is a serious omission and | feel that the Government will come to this House with a contingency plan to take care of the
drought, the impending danger of the drought.

If you permit me to say, irregularity in the supply of power or serious gap in the generation and supply has led further to
obstructing the artificial irrigation in the country. On the one hand, there is less rainfall and on the other, there is serious power cut.
What we have seen in Delhi is power cut for 12 hours in a location which is away from the VIP area. We are the privileged few who
enjoy the fruit of power. This is the result of the privatisation that this Government has been carrying forward for so many years.

Madam, there is a gap in the Budget. There is 4.6 per cent revenue deficit and 6.2 per cent fiscal deficit. Therefore, there is a
dreadful possibility of reckless disinvestment for raising additional revenue. NRg|

The Economic Survey says that nearly Rs.25,000 crore may be raised by sale of shares. It is a sale of family silver to meet the
grocer's bill. It is uneconomic, unethical, not equitable and, therefore, it is an act of injustice. Seen in the background of the Economic
Survey there is talk of labour reforms, the pet subject of the Government. There is talk of increasing weekly work hours from 48 to 60.
There is talk of liberalisation of laws to empower the corporate lords to reduce the manpower as they wish and also to employ contract
labour at a minimum cost. What is the social significance of all this? In a situation of joblessness, in a situation of decline of
purchasing power of the people, the free hand that is sought to be given to the captains of industry will further compound the social
contradictions.

In the background of the decline of GDP, in the background of fall in agricultural production to 1.2 per cent, in the background of the
index of industrial production coming down to 2.4, in the background of deceleration affecting manufacturing, electricity and
construction sectors along with the fall in exports and contraction of the domestic purchasing power, it is unlikely that the budget



presented by hon. Pranab Mukherjee will show any ray of light. He has been too timid. He should have been aggressive in his
allocation. If he had a perspective, it has no proper direction. If his allocation has been large, | would concede. There has been
minimality in the provision of outlay.

Madam, the budget speaks of food security. It is a good move, if it is done. While it speaks of supply of 25 kilograms of rice and
wheat at Rs.3 a kilogram to the people below the poverty line, the question arises as to what is the poverty line. What is the poverty
line? According to Planning Commission itis 28 per cent. According to a Committee set up by the Ministry of Rural Development the
poverty is nearly 50 per cent. There is another report of Sengupta Commission which says 77 per cent of the people in the country are
living below the consumption level of Rs.20 per day. It is good that you have decided to supply 25 kilograms of rice and wheat. But to
whom? What is the line? What is the minimum? How do you decide? That remains a question. In order to make the scheme fruitful we
must identify the total quantity and quantum that is needed.

Madam, crisis in agriculture has intensified. Private capital formation has declined. Productivity has not improved. Employment
generation has decelerated. Therefore, in my humble view, the guaranteed supply of credit of Rs.38,000, that too at an interest of
seven per cent, is not going to bring the dividend that is necessary.

Madam, only Rs.1,000 has been allotted for Accelerated Irrigation Scheme. Only a little more than Rs.2,000 crore has been allotted
for the Accelerated Power Generation.[KVR9]

13.00 hrs.

Is it that amount which can bring about necessary change to retrieve the agriculture, which is in the grip of deepening crisis? The
Government says, it has the policy of aam aadmi - whether | agree or disagree is not the question.

MADAM SPEAKER: Please conclude. We have to break for lunch.
SHRIGURUDAS DASGUPTA(GHATAL): Yes, Madam. | would take just two minutes.

After Sachar Committee, the Government had allotted only Rs.780 crore additionally. Is that amount sufficient? Does it do justification
to the findings of the Sachar Committee? You have tears for the Scheduled Castes. | agree. But are the tears genuine or synthetic
because you are allocating only Rs.100 crore as a pilot project? Something more should have been done considering that this section
of the community has been denied the benefit of economic development for so many years. Madam, therefore, | feel that this Budget
will not do justice, social or economic.

| feel the parliamentary control over Government expenditure is shockingly becoming insignificant. How? We pass a Budget,
Budgeted Estimates; then, we go to the Revised Estimates. Then, we find the Actuals. And there is always a divergence. Divergence
is never explained. Therefore, | feel genuinely that the parliamentary control over the spending of Government funds is becoming
shockingly insignificant.

Lastly, | come to inflation. Today newspapers carried a news - inflation has become more negative. But will the Pranab Babu take the
trouble of visiting "Mother Dairy' outlets and find out the price at which tomato is being sold, potato is being sold; fish is being sold,
which are the daily necessities? On the one hand, the Government is in glee that inflation has become negative, and on the other
hand, people are grievously hurt of the abnormal increase in the price of essential goods and commodities.

MADAM SPEAKER: You must conclude now.

SHRI GURUDAS DASGUPTA: This is not a paradox; it is a statistical jugglery. If this statistical jugglery becomes a yardstick in
formulating the policy of the Government, we shall land the Government in a mess. | would like the Government to respond to the
question of abnormal increase in the Consumer Price Index of the country, and take immediate corrective measures as soon as
possible.

MADAM SPEAKER: Thank you so much.

Now, the House stands adjourned to meet againat2 p.m.
13.04 hrs

The Lok Sabha then adjourned

for Lunch till Fourteen of the Clock.



14.04 hrs.

The Lok Sabha reassembled after Lunch at Four Minutes past

Fourteen of the Clock.

(Mr. Deputy Speaker in the Chair)
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*SHRIN. KRISTAPPA (HINDUPUR): Hon. Deputy Speaker Sir, | thank you for giving me this opportunity to speak on General Budget.
In the name of agricultural development subsidy on interest rates has been announced in this Budget. Earlier, when the interest rate
was 7%, farmers who repay their loans on time were given a subsidy of 1% on interest rate. While we are facing food crisis on one
hand and spiraling prices of food commodities on other hand, in these circumstances, simply giving subsidy of 1% on interest rates
would not help the farming community. If the intention of the government is to give more benefits our farmers, then, 1% of subsidy on
interest rates would not justify the intention.

*English Translation of the Speech originally delivered in Telugu.

Andhra Pradesh is the second largest producer of groundnuts, next to Gujarat. There was a crop yield of 1225 kg per acre, two
years ago. But, now it drastically fell to 67 kg per acre. If farmers could not repay their loans on time due to natural calamities or
inadequate rainfall or crop diseases, then, they won't be in a position to claim even this 1% subsidy on interest. Is this the subsidy you
give to them in your Budget? Sir, in this context, | request the government to kindly review this budget. This subsidy is perhaps to
benefit the banking sector so that they get their repayments in time and it does not help farmers in any manner.

Earlier, this government announced a waiver of agricultural loans to the tune of Rs.70,000 crores. It is not known who got those
benefits. Whether the benefit of loan waiver has gone to real farmer or to those persons who took loans in the name of farmers is not
known. When farmers were expecting announcement on loan waiver in this budget, the 1% subsidy on the interest rate seems to
benefit only banking sector. | request the government to ponder, whether 1% subsidy will do any good to farmers. And, | feel that this
measure does not help farming community. This government introduced Employment Guarantee Scheme (NREGA). Hon. Prime
Minister Manmohan Singh and Smt. Sonia Gandhi introduced this scheme with lot of pomp in my district. This scheme is very much
beneficial to farmers and daily labourers. This is a good scheme if implemented properly. But there is no proper implementation of
this scheme and for the last five years, we voiced our concern over proper implementation of this scheme. The fruits of this scheme
are not reaching the real beneficiaries. Due to rampant corruption in the implementation of the scheme, middlemen are coming
between these benefits and labourers. Even 10-15% of the funds are not reaching the poor. You brought this scheme for the livelihood
of poor people, but it emerged as a scheme for livelihood of political leaders. And this scheme is in no way beneficial to poor people
and farmers. | request the government to check middle men and corruption in this scheme, so that the benefits reach the poor
labourers. Similarly, if you look at Indira Awaas Yojana, which is allocated with some more funds in this budget, is being implemented
in Andhra Pradesh by linking it with other Housing Schemes. By taking every village as a unit, all villages will be covered under various
phases, for the implementation of this scheme. In reality, poor people are not the beneficiaries of this scheme. Only followers of local
leaders are getting benefits under this Housing Scheme. When a village is taken up as a unit, why all the beneficiaries are not
provided with housing? This government is responsible and it should reply to this question. When we enquire with district collectors,
they say that there are some leftovers and those proposals will be sent to the government. When a village is taken as a unit, why the
government could not provide this scheme to all beneficiaries and why this scheme is not being completed on time? The government
should look into these aspects. There are large number of weavers in Andhra Pradesh compared to West Bengal and Tamil Nadu. In
Andhra Pradesh, around 600 weavers committed suicides in the last 5 years. When such a large number of weavers commit suicides,
there is a need to provide for handloom mega cluster. Whether this government proposes any such plan to the weaving community?
While weavers are committing suicides and handloom sector is in crisis, onus is on this government to protect these weavers and
save the handloom sector from ongoing crisis. | would like to know whether this government is thinking on these lines? No steps are
beina taken to save the weaver community from this crisis in Andhra Pradesh. Recently, Smt. Panabaka Lakshmi, who is MoS



Textiles told me that she talked to the Prime Minister and requested him to waive off loans of weavers, to which he responded
positively. And she made an announcement to this effect that there will be loan waiver package for weavers. But in this budget | don't
find any mention of it. | don't know what she had explained to the Prime Minister. Weavers were expecting some relief. One more
minute sir, I will conclude. | demand that there should be a relief package to weavers and their loans should be waived off. In Andhra
Pradesh, we have reserves of natural gas in Krishna-Godavari Basin. There used to be tax exemption on LNG gas produced from
mineral oil, which was done away with recently. Due to which common people who are using LNG gas will have to bear additional
burden. | request that the earlier tax exemption may be continued with. With these words, | conclude.
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SHRIRAJEN GOHAIN (NAWGONG): Mr. Deputy-Speaker, Sir, thank you. Irise to speak on the General Budget. | come from a State
and a region which is facing turmoil due to decades of insurgency which has virtually created lots of damage to the economic
development. The root cause of this insurgency has been the economic disparity, besides other reasons. Therefore, one of the major
ways to bring an end to this insurgency activity is to develop the State in all fronts and create job opportunities for the unemployed
youths. | feel sad to say that this Budget has not come out with any solution towards the agony of the people of Assam. Since
Independence Assam has been neglected except during the NDA Government under the leadership of Shri Atal Bihari Vajpayee,
when the Central Government started thinking for the welfare of the North-Eastern region. But today | am sorry to say that, though we
are proud to have the hon. Prime Minister from my State, nothing remarkable is done for the upliftment of the State or towards solving
the problem of insurgency or the infiltration problem.

The demography of the State of Assam has changed and the fate of people of Assam is in the hands of illegal Bangladeshi migrants.
The issue of illegal Bangladeshi migrants is also a stumbling block in the economic development. Since they managed to get their
names enrolled in the voters list and finally manipulate to get their citizenship, they eat into our Budget. These migrants are a threat to
the national security. It is necessary that the entire border fencing with Bangladesh be completed on a war-footing. But any such thing
is not mentioned in the General Budget.

In Assam, flood is a perennial problem. Every year there is a tremendous loss of life and property. Kilometres after kilometres of land
gets eroded due to floods in the river Brahmaputra and its tributaries. About 60 square kms. of land was washed away from the
Kaziranga National Park, which has reduced the habitable area of wild life, especially the one-horned rhino. Important townships like
Dibrugarh have lost major areas. Districts of Moregaon, Dibrugarh, Jorhat, Lakhimpur, etc. stand threatened. Even the State Capital,
Guwahati, is facing the great problem of erosion. A major road on the river bank was washed away. But the Government has not
considered it seriously. The Central Government should announce a package of at least Rs. 10,000 to Rs. 15,000 crore to
systematically and scientifically control the erosion in a time-bound and phased manner.

The climate change has an effect in the North-Eastern region too. Due to late monsoon, there is a drought like situation in many
areas, which has badly affected the farmers. The farm loan waiver has not benefited the farmers of Assam much. Emphasis should be
laid on better irrigation system. The food subsidy bill has been rising year after year. But it has not brought much relief to the BPL
families in my State. There is still dearth of food for poor people. Itis a matter of worry that children go to bed without having food.

Malnutrition has remained high and is currently affecting 45.9 per cent of children below the age of three. The hon. Finance
Minister has mentioned that the National Food Security Act would be brought, which will benefit every family living below the poverty
line. ltis a positive step. But it should ensure that no discrimination is done amongst the BPL families due to political reasons.[r15

Since, in my State, the benefits for the BPL families are provided on the basis of which political party he or she belongs to, this
attitude has deprived lakhs of innocent poor families, poor people of enlisting themselves in the list of BPL. Therefore, a judicious
system has to be developed to enlist all the poor people as belonging to BPL without any sort of a discrimination.

Sir, lam happy to say that the allocation under the National Rural Employment Guarantee Scheme is increased by 144 per cent. The
proposed allocation is Rs. 39,100 crore. To increase the productivity of assets and resources under NREGA, convergence with other
schemes relating to agriculture etc. is being initiated. In the first stage, 115 pilot districts have been selected for such convergence.
Now, | would like to put forward my demand to include as many districts of Assam for convergence as possible. | would also like to say
that fool-proof mechanisms should be adopted in the disbursement of funds under such schemes since there is ample scope of
misappropriation of funds under such schemes.



Recently, on 17t June, 2009, thousands of farmers in the district of Nowgong took to the streets to highlight the plight of
misappropriation of funds under NREGA. | am happy to say that Shri Atal Bihari Vajpayee's dream project, the Pradhan Mantri Gram
Sadak Yojana has seen an increased allocation of 59 per cent by the hon. Finance Minister. But it has been noticed that during the
last five years, the quality of construction of such roads has deteriorated and a newly constructed road gets damaged in a short span
of six months. The contractor responsible for the construction of such a road should give guarantee for the road built for five years and
should maintain it accordingly. For this, security money should be kept with the Department for maintenance as the case used to be
earlier.

I would like to conclude by saying that the so-called inclusive growth and equitable development Budget of the UPA Government has
only excluded the far North-East India and has deprived its people.

SHRIM.l. SHANAVAS (WAYANAD): Respected Mr. Deputy-Speaker, Sir, first of all, | would like to thank you very much for giving me
the opportunity to express my humble views on this Budget. | stand before this august House to speak on the General Budget.

Sir, from yesterday onwards, | have been closely following the speeches which, especially were attacking the Budget provisions. |
scrutinized each and every sentence of the hon. Members who were speaking against the Budget and | am of the humble opinion that
anybody who follows that will reach the irresistible conclusion that this Budget is excellent and unique in all respects. When growth and
fiscal responsibility move in divergent directions, opposite direction, the job of the Finance Minister is very difficult, especially to
present a Budget. Shri Pranab Mukherjee, our hon. Finance Minister, has presented the best possible Budget in the worst global
economic situation. | have been following the speeches. Everybody is speaking inside the House and outside the House also about
the aam aadmi or the poor people and inclusive growth. This is not a new phenomenon. According to me, the great visionary Pandit
Jawaharlal Nehru, the builder of modern India, should be called the father of inclusive growth. He had two options: either to catch hold
of the Stalinistic Communist mode of economic planning or the capitalist way. But then he thought of the mixed economy. He saw the
poorest of the poor in India and so he brought into existence the mixed economy. It was he who started the foundation of inclusive
growth. That was built upon by Shrimati Indira Gandhi, Shri Rajiv Gandhi. And, no doubt, now under the able, scientific leadership of
Dr. Manmohan Singh, under the able political leadership of Shrimati Sonia Gandhi and under such a great brain like Shri Pranab
Mukherjee, this net of inclusive growth has widened.[R16]

Even the World Health Organisation and every section of the society are applauding this Budget. This forenoon, | heard the
Communist leader speaking that we are very poor. We should see the growth of India. Pranabji was telling about the first Budget. On

26th November, 1947, Shri Shanmugam Chetty presented the first Budget for about Rs. 193 crore. Now it has come to Rs. One million
crore. In 1951, our foreign exchange reserves of India were below Rs. 1,000 crore. Now it has grown upto Rs. 12 lakh crore. How has
this happened?

When the world economy was reeling under pressure and was coming down, the greatest economic countries were trembling under
the global recession, but India pulled on. How has it happened? It is because we went to the Aam Aadmi, we went for inclusive
growth, we saw the plight of the people and the stimulus package announced in 2008-09 which amounts to Rs. 1,86,000 crore has
boosted our economy. Our economy can withstand any kind of pressure. Now the world is telling that there are two economies that are
going to conquer the world and they are China and India.

Some of my friends who have gone to China tell us, "Look, what a great country. China is progressing like anything, but India is not
progressing so much." According to me, the humble progress of India is greater than that of China because in China nobody can think
aloud. China's progress is under the barrel of the gun. Nobody can think there and nobody can express his opinion. That is China. But
China is also reeling under pressure now. China is also suffering from the global recession.

My friend in the CPI (M) circle was telling that in India we are losing jobs. Yes, a few lakh jobs have been lost. But what about
China? News from China is a magazine published by the Chinese Embassy. It is an official organ of the Chinese Embassy in India. In
the February Edition of News from China, it is said:

"Up to now in China alone at least 20 million migration workers have lost their jobs. The crisis is real, deep, dire and
devastating. The pain and suffering are acute and may be protracted. Without a doubt, it is a killer crisis of
unprecedented proportions."



Sir, two crore workers have lost their jobs in China. This is what China is undergoing now and we have withstood this crisis. We have
achieved 6.7 per cent growth. In spite of all the havocs playing in the global economic field, India has grown to such an extent. As | told
you, the stimulus package to the tune of Rs. 1,86,000 crore was announced about 140 days ago. Now we have attained this growth of
6.7 growth even when 60 billion dollars of foreign money has been flowed away from this country. Even then India is standing. You see
the progress. Yet some people say that we are poor. Take the NREGP, the farmers' loan waiver scheme etc., no Government in the

world can do it. Our Government announced a loan relief of Rs. 71,000 crore to our farmers. It was disbursed within one year. Usually
political parties go on saying something or the other about such schemes. But under the leadership of Shrimati Sonia Gandhi and Dr.
Manmohan Singh we implemented it effectively and showed it to the world.

Sir, | come to the Budget now.
MR. DEPUTY-SPEAKER: Please try to conclude now.
SHRIM.l. SHANAVAS : Sir,  am speaking for the first time in this Parliament. Please give me some more time.[KS17]

RS18]The biggest stimulus in this Budget is the plan expenditure of Rs.3,25,149 crore and Rs.2,39,840 crore for the growth budget
support of the Central Plan. So, what has Mr. Pranab Mukherjee done? He has taken the cause of the down-trodden people. We are
pulling them up.

I have been reading newspapers where the industrialists, the corporates, the common man, say that they are all satisfied. Now,
we see a resurgent India, an India which is to grow like anything, and an India which is coming up like anything. In these
circumstances, what should the Opposition and the Ruling Party do? We all should unite and see that this good sense of love for the
poor people prevail. Now, it has come up like anything.

When the Indo-US nuclear Treaty was discussed in this House, | watched it from outside the Parliament. The discussion went
on for hours and hours and | watched the whole discussion. Our young leader Mr. Rahul Gandhi was speaking about one Kalavati. |
saw smiles on the faces of some Members and in the discussion on the TV channels some people were laughing. Some of them who
laughed have not returned to this House. Now, everybody speaks about Kalavatis, about the poorest of poor people. The poorest of
the poor people should be rescued and that is the main attempt of Mr. Pranab Mukherjee.

| do not want to speak much because you have curtailed my time, but | want to bring one or two proposals before the hon.
Finance Minister. The farmers' loans worth Rs.71 crore have been waived. It is a gigantic leap forward for the farming community. But
there is a little anomaly. The anomaly is that the cut off date for overdue loan is 28.2.2008. Some farmers have sold their houses and
have taken loans from the private money lenders. They remitted some amount, but now their cases are pending. | would request the
hon. Finance Minister to look into it.

The hon. Finance Minister has announced concessions for the students. Now, | want to emphasise that the concessions of the
students may be extended to the students who are still pursuing their studies.

Last but not least, this is the august House where history sleeps, this is a great tradition, we, the Members of Parliament, are
torch bearers of a great democracy inherited from Gandhi Ji, Pandit Jawaharlal Nehru and the galaxy of leaders. We are working; we
are going into the villages where thousands of petitions confront us. We do not know what to do. | want to bring to the notice of the hon.
Finance Minister the fact about the MPLAD Fund. The MLA Fund in my State for each MLA is Rs.75 lakh. In my Municipality, the fund
given to the Municipal Councillor is Rs.45 lakh. We, the Members of Parliament, are the custodians of the tradition of this country. We
are the torch bearers of the traditions of this country. | respectfully request the hon. Finance Minister to raise this MPLAD Fund from
Rs.2 crore to Rs.7 crore per year. That is the only way we can do a lot in the country. If that is given, we can spend more time in the law
making process.

I thank you so much for giving me some extra time.
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SHRIUDAYANRAJE BHONSLE (SATARA): Hon. Deputy-Speaker, Sir, I would like to firstly thank you for giving me time to air my
views before this august House.

I would like to point out the uniqueness of the constituency that | represent. The name of the constituency is Satara. It is in the State of
Maharashtra[n20].



Sir, if you see the premises of this Parliament House, out of all the statues that are erected of the legendary figures, five statues are of
the legendary people who are from the constituency, the area from which | have got elected namely — Chhatrapati Shivaji Maharaj,
Chhatrapati Sahu Maharaj, Dr.Babasaheb Ambedkar, Mahatma Jyotiba Phule and the former Deputy Prime Minister of India Shri
Yashwantraoji Chavan. All these legendary figures have been a driving force and all of us get our inspiration from the deeds that they
had done. | know none of us can reach those heights. But | must bring to the notice of this august House that by serving the aam aadmi
we can strive towards perfection and the thoughts and the vision that they had and this way we will be following them. The State of
Maharashtra has a peculiar shape or you can say location because if you see the map of India you can call the State of Maharashtra
as a 'mini-India’.

Through you, hon. Deputy-Speaker, | would like to congratulate the hon. Minister of Finance for the Budget that he has
presented. In a situation of global economic slowdown he has rightly targeted the rural population which constitutes about 65 to 70 per
cent of India. By targeting and providing extra funds in this Budget, not only will the farmers and the poor people benefit but also in
return there will be an increase in the agricultural produce and there will be an increase in the upliftment of the downtrodden and the
farmers who live in the villages. Also, this will create a larger customer base for the goods which are produced by 30 per cent of the
population which lives in the urban area. | feel that this Budget has a rural face. But, apart from that, the hon. Minister of Finance has
not forgotten the urban poor also. Through the Rajiv Awas Yojana the people living in the slums are also going to be benefited and we
will, in future, have a slum-free India.

In fact, | would like to point out that by doing so the hon. Minister of Finance, by prioritising agriculture, he has seen to it that India
strives towards becoming a super power. Like there is the Great Wall of China, even if we build a Great Wall of India, not only can
India survive in isolation but it can also cater to the demands, the needs of the rest of the world. By prioritising agriculture, India will, in
future, become a super power.

In the late eighties, hon. Deputy-Speaker, Sir, the then dynamic Prime Minister, late Rajiv Gandhiji rightly said that only 15 per cent of
the fund trickles down to the end user who lives in the villages and the reason for this is the inefficiency in the bureaucracy. 1]

Our hon. Finance Minister has said "a€lto convert words into deeds". By this, it is his intention to fulfil Rajiv Gandhi's dream. He has
rightly done this by transferring fertiliser subsidy directly to the farmers. In fact, this was the dream of the Father of the Nation, Mahatma
Gandhi, because indirectly we are striving for deepening and widening panchayati raj by decentralisation.

Mr. Deputy-Speaker, Sir, now | would like to draw your attention to the State of Maharashtra. In fact, there is a Corporation for handling
irrigation projects which, I think, must be the largest or the biggest ever formed by any State in India. It is worth over Rs. 10,000 crore.
And, | was the Vice-Chairman of the Maharashtra Krishna Valley Development Corporation. Seventy per cent of the irrigation work
has been completed, but at the same time, since many of the projects under this Corporation were not included in the Kendriya Jal
Ayog, funds could not be allocated. Therefore, through you Mr. Deputy-Speaker, | would like to request the hon. Finance Minister to
include the remaining projects not only of the Maharashtra Krishna Valley Development Corporation but also other corporations in the
State of Maharashtra in the Kendriya Jal Ayog so that it is beneficial to the farmers, which has many effects because there will be
upliftment of the people. There will be rise in the agricultural produce which in turn will create employment which will result in increase
in the purchasing power. This will add indirectly to the increase in the Central Government's revenues. Thus, | would like to request,
through you, to the Finance Minister that the necessary funds should be allocated at the earliest.

I think that this will be a great tribute in the real sense to all the legendary figures not only from my area but also those from all
over India, whose statues are erected in the Parliament House premises, which have been and will be a driving force for all
parliamentarians belonging to the august House.

Hon. Deputy-Speaker, Sir, through you, I would like to thank the Finance Minister for presenting an aam admi Budget.

Thank you hon. Deputy-Speaker, and all the hon. Members of the august House, for giving me the opportunity to air my views.
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SHRI KALYAN BANERJEE (SREERAMPUR): Hon. Deputy-Speaker, Sir, first of all, | fully support the Budget introduced by the
Finance Minister Shri Pranab Mukherjee. However, | have some observations to make in respect of some provisions in the Speech of
the hon. Finance Minister.

First of all, | want to place before you, hon. Deputy-Speaker, Sir, that BPL cards are not really being given to the deserving persons. |
would like to suggest to the hon. Finance Minister that let there be a statutory scheme in respect of distribution of BPL cards so that
deserving persons, who are really the poor people of this country, can get the BPL cards.

Really, a great endeavour was made when the National Rural Employment Guarantee Act, 2005 was introduced in this august
House, but unfortunately, in the Act itself, the Scheme was made in such a fashion that even if | have any complaint regarding non-
extension of works to deserving persons, | have to lodge a complaint with the officer who is designated as the Programme Officer.
Incidentally, that Programme Officer is also the Executive Officer of a Gram Panchayat. How the Secretary of a King can decide the
complaint against the King? Let the Act be amended so that if any aggrieved person really lodges a complaint against the Gram
Panchayat for non-distribution of works to a deserving person, that complaint may be heard by an independent authority, and the
benefits should be given to the deserving persons, that is, the poor people of this country.



Sir,  now come to a very important aspect, according to me, which was mentioned at para 133 of the Speech. The hon. Finance
Minister, no doubt, is having the discretion or the power to disagree with the view of his predecessor. With great respect, although
disagreement can be there, | do not find any reason as to why the disagreement has arisen. At least, on two occasions, the Apex
Court of our country held that the Legal Services do not come within the purview of 'commercial establishment', nor do they come
within the purview of 'industrial establishment'. In our State, the Calcutta High Court held that Legal Services do not come even within
the purview of 'Shops and Establishment Act'. | do not know why it has been brought within the purview of the 'Services' category and,
therefore, to be taxed. Today, most of the litigants' cases are against Government's functioning. Most of the poor people file their
complaints against Government's functioning before the Constitutional Courts. It is not that only arbitration cases or commercial cases
are filed before the courts.[r24]

Today, even in the Supreme Court it has gone up to more than one lakh cases. Now the service tax has been increased. |
request the hon. Finance Minister to review it. | just point out about a vague thing. It has been said, "l propose to extend the service tax
on advice, consultancy or technical assistance provided in the field of law." What does it mean - technical assistance provided in the
field of law? If a lawyer argues before a court of law, he comes within this category. Then in the next sentence it has been said, "This
tax would not be applicable in case the service provider or the service receiver is an individual." Sir, | have great respect for the hon.
Finance Minister. | know that he is a pride of our country as a parliamentarian vis-A -vis a pride of our country as a Minister. But a
service provider, means a lawyer also. If you go to a senior advocate, designated as the senior advocate under the Advocates Act, a
senior advocate cannot function without having any assistance of a lawyer who is called an advocate on record. Therefore, the
moment a person goes to a senior advocate, he has to pay the service tax. Now the expression used is 'service individual'. What does
the 'service individual' mean? If two workers go to a lawyer, they have to pay the tax. | can understand that in a commercial
establishment or the corporate sector, taxes have been provided. Today in our country, there are maximum numbers of service
matters, industrial dispute matters and constitutional matters that are coming. If two persons or two prisoners or two labourers go to a
court of law, then they have to pay the tax. The moment it has become plural, they have been brought at the corporate level. Therefore, |
request the hon. Finance Minister to kindly make a review of it. It would be a tremendous service. To get a justice is also a
constitutional right. One goes either before a court of law or before a Minister or before the Government or the executive authority to
get a justice. They are going for getting the justice. When one is fighting before a court of law for getting the justice, it would be my
most humble submission before the hon. Finance Minister that this would be really unreasonable. | have fought such cases in the last
three years. | had to fight out for the prisoners of Singur; | had to fight out for the Nandigram persons; | had to fight out for the poor
people of West Bengal. If service tax is provided for two prisons, then it would be really unreasonable. If two women are raped and if
they go to a lawyer, a senior advocate for consultation, in that case they have to pay the service tax. | would request the hon. Finance
Minister to consider this aspect of the matter.

MR. DEPUTY-SPEAKER: Please conclude.
SHRIKALYAN BANERJEE : | will conclude in two minutes.

Now | come to another point. The Central Government has given extension to the fast track court up to 2010. After 2010, there is no
scheme to extend it. | would request the hon. Finance Minister to extend the benefits of the fast track courts beyond 2010. A number of
cases have been disposed of through the fast track courts in the last five to seven years. Therefore, | would make a request to the
Finance Minister to extend the fast track courts even beyond 2010 so that the people of this country get the justice.

I now come to para 88 of the Budget speech. There has been an increase of only Rs.10,000 in the income-tax limit. The exemption on
the income-tax has been increased from Rs.1.80 lakhs to Rs.1.90 lakhs. | would request the Finance Minister that the exemption on
income-tax should be at least increased up to Rs.2.50 lakhs so that the people really get the benefit of the income-tax.

One of our friends from the other side was telling — | have come for the first time and | have forgotten the name - that the money for the
MPLAD scheme should be increased. It should be increased from Rs.2.00 crore to at least Rs.5.00 crore....(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIV. NARAYANASAMY): Members will support it. [NRe5]

SHRI KALYAN BANERJEE : Kindly see, Sir, the Minister also agrees with my view. Let it be recorded that one of the Ministers also
agrees with my suggestion.

SHRIV. NARAYANASAMY: | made an observation that hon. Members also support it that is all. Do not put words in my mouth.

SHRIKALYAN BANERJEE: Le that also go on the record.



Sir, Iwould once again request the hon. Finance Minister to review the paragraph which | have referred to.
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BIC-BIC gl SUSHIR g Hehel § |

Ig fiar 1 fawar ¢ 1o odr #8 ast & deios §anit | Fol WHR T & 364
SRR Teal ST 36T § | S TAT 99 o Sff 2531 T 9gd 10 27 gg 37T 1237 ah 31
T E |

3T FgeayuT faw & H 3mash AeIA A facd 7 ST & Fga TBA § b AT 3N
fRIeTehRT A € 3UGT A IS & | G dE THNST ¢ TSR HIST H FIAAT ST o h1e fohar
Y| T F oA U & FUS & Tl Isdl § o T 38 Shiaeaded 39eh Ear ¥ |
TgT % foh 7g ) o Gy ST Faw A 3 A A dF WY S | o g
HHATST o1 I & ol Sl Gebol o HIA o1 &7 Fofehd FATST 37ToT @AY & N W § 3R
S TWHR 3TH IX F TT 87 W & | F 31T AQleAr 39 AT T Fog WHR 31K
TSR faeet #3 ST & 3R & o oo GATST & ot O R & Sie foradr fon
qE AT ST FoTAT & X Hh AT 37 TFYUT THGT & U3 & et Tl Ty
fasmant & ARl 7 @ & a7 2531 7 3meTor YARaa fawr siw |

Y & & H YA €T IFC Al I | Al BfegoR P &cd F ol TWHR o
GBieegoN T TS &7 & ol o1 el & ekt IRAT ¥ TGRS ger o 1 § 3N Asiat
Wae & g | v Ay A gRa B @ud FH @ IS @ | 9 o 9 9 g8 6
oR® { el ol Teh 81T { BIS oIl 81T & Tehg o |

WH o7 FH T & 3UT o HH FU § IfeheT 370 rer & | 3 adetor & or a1
Fel IS §, Joic H 350 o AT N AT § |

SN Tooielr & ol o ST §U WA A T3 faegcliemor o IR&AS=H3it &1 foaor

A G TP TR T ST TG cllich ThaeA hl, o 3egeit ah fosfell ffel &b iifeh
AT TooTell oY MR g1 918 & | ¥ 3R 3T o foeiell W 3menid g a1 & | iy
3R 3eheT A fastelr & o Ueea dap gl v |

Ul T g S8 THEIT 36T XM IR T & | Hidel H HIA Tl QT & olfehed T H




Wwqu@w%lwaﬁrmaﬁaw@r%l AV @IF A BAT G a5 ST
7 T & | TRAR &l VAT STqeAT ell difgU foh &7 H 519 ¢ 3T o 38k Uil &l 39T
forT SeT &7 3MfAeh deholieh & SEaATSl TR e =T | ifer Jg drelr 3hell, dremrall 3R
3T SeTie H areY gRATEES & 3UAT H oIl ST h | Tg Ueh PV Tl M § | & FN
R Pk el W AR ol S IR § | AR S & Holgl T Aloidlel Wlell ST § Soieh
forT Al Fr cgaer & ST A 3TaRTE ¥

g Fofc IR AN W & TH 1Tl § foF I 93 Jeidfad, 93 gaafdar & fed @ eae A
HIRAHRT 37MTE & B 3T A1 AT gl ST foh 3nfeid eart =fgh fear arr § |

ﬁ%@%mﬁaﬁﬂﬂﬁwaﬁ@sﬂmwmsﬁm%mg%
A @RT 3 §oic W o Aecayul Golia QT a0 §, 37 W AN fdecd HAY S 3102 &
&A1 ST |




	The Lok Sabha then adjourned
	for Lunch till Fourteen of the Clock.

